Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE (DR. MAHESH SHARMA):
Madam, I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under Section 38 of the
Biological Diversity Act, 2002:-

S.0.3846(E) published in Gazette of India dated pnd August, 2018,
regarding notification of threatened species of plants and animals in the

State of Assam.

S.0.3845(E) published in Gazette of India dated 3rd August, 2018,
regarding notification of threatened species of plants and animals in the

State of Jammu and Kashmir.

[Placed in Library, See No. LT 9853/16/18]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI
PON RADHAKRISHNAN): Madam, I beg to lay on the Table:-



(1) A copy each of the following papers (Hindi and English
versions) under sub-section (1) of Section 394 of the
Companies Act, 2013:-
()  Review by the Government of the working of the
Security Printing and Minting Corporation of
India Limited, New Delhi, for the year 2017-
2018.
(i)  Annual Report of the Security Printing and
Minting Corporation of India Limited, New
Delhi, for the year 2017-2018, alongwith Audited
Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 9854/16/18]

(2) A copy each of the following Notifications (Hindi and English
versions) under Section 24 of the Fugitive Economic Offenders
Ordinance, 2018:-

The Fugitive Economic Offenders (Manner of Attachment of Property)
Rules, 2018 published in Notification No. G.S.R.804(E) in Gazette of

India dated 24" August, 2018.

The Declaration of Fugitive Economic Offenders (Forms and Manner
of Filing Application) Rules, 2018 published in Notification No.

G.S.R.805(E) in Gazette of India dated 24" August, 2018.

The Fugitive Economic Offenders (Procedure for Sending Letter of
Request to Contracting State) Rules, 2018 published in Notification No.



G.S.R.806(E) in Gazette of India dated 24th August, 2018.

The Fugitive Economic Offenders (Procedure for Conducting Search
and Seizure) Rules, 2018 published in Notification No. G.S.R.807(E) in

Gazette of India dated 24™ August, 2018.

The Fugitive Economic Offenders (Manner and Conditions for Receipt

and Management of Confiscated Properties) Rules, 2018 published in

Notification No. G.S.R.808(E) in Gazette of India dated 24th August,
2018.

[Placed in Library, See No. LT 9855/16/18]

(3) A copy of the Notification No. S.0.4152(E) (Hindi and English
versions) published in Gazette of India dated 24th August, 2018

authorising officers not below the rant of Assistant Directors in the
Directorate of Enforcement to exercise the power to search any person
and to seize such record or property which may be useful for or relevant
to proceedings issued under clause (a) of Section 9 of the under the
Fugitive Economic Offenders Act, 2018.

[Placed in Library, See No. LT 9856/16/18]

(4) A copy of the Notification No. S.0.4153(E) (Hindi and English
versions) published in Gazette of India dated 24th August, 2018

regarding appointment of Special Directors of Enforcement of the
Directorate of Enforcement to perform the functions of an Administrator

issued under sub-section (1) of Section 15 of the Fugitive Economic
Offenders Act, 2018.

[Placed in Library, See No. LT 9857/16/18]



(1) A copy of the Annual Report (Hindi and English
(5) versions) of the Institute of Economic Growth,
Delhi, for the year 2017-2018, alongwith Audited

Accounts.

(1)  Statement regarding Review (Hindi and English
versions) by the Government of the working of
the Institute of Economic Growth, Delhi, for the
year 2017-2018.

[Placed in Library, See No. LT 9858/16/18]

... (Interruptions)

foa darerg & w=w w3 (o R wamw gaem: aEAg s
Helea, # Fuffad v gyl Yed R IGdT & -

(1) =T o SR AT, 1975 DY GRT 9 DY IU-GRT (7) P e e srfRRgemTan
hl Uep-Uep TfeT (fwal T SRS FReahxuT)-

(Teh) HAT.LI. 927(37) ST 26 =R, 2018 & IR b T H Febr2reT Y & qeiT ffept 31erT
Ih AT Y GRT 8 &Y IU-LIRT (1) & UG &b IR FifAfRrd SR BT FMe Hxep,
a4 IfeerRaa, faffde SRw ofiut & idwia 3 dTet H1el WR ey HHT-ged J gfg
FRAT & TAT U I RTHD S|

(@)  FLBLA. 1027(37) ST 11 3chaR, 2018 P R P ISUF H YeHIIT g & T ffefepl
3T Jh ST BT &RT 8% DY IU-GIRT (1) P IUGT P AT AR S BT FAMEH
R, I SfearRad, fffde SR ofief & idia oM arer 716t W ey HHT-geh
5 g BT & AT b ATETcHSD S|




[Placed in Library, See No. LT 9859/16/18]

(2) HH-ged IR, 1962 BT &RT 159 & 3icHia FF-TRI AR Dl Teb-Uas Hfer
(et T 3T HEHRN)-

(Teh) AT.T.I. 928(37) SiT 26 FATR, 2018 P TR P ST H FeITRIT §U & oI b &RT 30
S, 2017 & ARREAT F&AT 50/2017-41.9 F Bfwy Fened by 7w & Jor U
RTHD I |

Q) LB, 929(37) ST 26 RAHaR, 2018 P HIRT & ST H TehIFI gU & T fiTeb GRT 30
S, 2017 &1 SIEgemT S&AT 57/2017-4A1.Y. H diug Fes by 7@ & T o
SHTEATHD SIT9 |

(7)1, 930(37) ST 26 AR, 2018 &b 9RT &b IS0 H HHIRI Y & oI b &RT 30
S, 2017 & ARRGAT FEAT 52/2017-41.y. F Bfiwy Fened fpy 7@ & Jor b
IR ST |

(AR) AL, 1028 (37) S 11 IcHaR, 2018 b W P ST H YeHTHRIT Y A AT f57eb GRT 30
S, 2017 & ARRGAT F&AT 57/2017-9L.g. H Bfwy Fened fpy 70 & Jor Ua
IR STT9 |

(qier) A1, 1029 (37) ST 11 3THeER, 2018 P HR P IISUH H HDTRIT §Y A T bt 372y
ST IfeeiRad Aal & forg sy fics |fdhe 9IS il IR JTIRYT HHT-3ed F BT D
gIoRT T 3R 10 Hfcrerd ST SRR AT 2 oIl Ueh S ReATcHe S11a |

[Placed in Library, See No. LT 9860/16/18]



